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NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH. MUMBAI

c.P No. 292l(MAH)/2017
M.A. No.549/2017

CORAM SHRI B.S.V. PRAKASH KUMAR
MEMBER (J)

SHRI V. NALLASENAPATTIY
MEMBER (T)

ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF
THE NATIONAL COMPANY LAW TRIBUNAL ON 20,1I.20I7

NAME OF THE PARnES: Bharati Defence & Infrastructure Ltd

Mannu Carrier Corporation
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ORDER
MA s49l20r7 IN CP No.29ZI&BP/NCLT/MB/MAH/2017

Orr the llespondent request, list this matter on 2E.11.2017 !\ ith perenlplor\

d irection to this Respondent to ar[luc on the ne\t d.lte of he.rring, t.rilinB \\ hi.h, thc

ordcr rr ill be passed looking at the Applic.tion tiled bv the App licant hcrein
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B.S.V. PRAKASH KUMAR
\lerrber Ioiliciall

Present:

SECTION OF THE COMPANIES ACT: I & BP Code 2O16.

S. No, NAME DESIGNATION SIGNATURE
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